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OFFICE OF THE CHIEF JUDICIAL MAGISTRATE,
CENTRAL DISTRICT, THC, DELHI. _ I

ORDER

Pursuant to the letter No. 5954-5955/DHClGaz.II/G-7/2025 dated 31-l0-2025 of the
Hon'ble High Court of Delhi, New Delhi and as approved by Ld. Principal District & Sessions
Judge (HQs), Central District, Delhi, it is hereby ordered that following Ld. Judicial Officers,
Central District District, shall hold Evening Courts from 05:00 PM to 07:00 PM for the months
ofOctober-202,6.) if I J W if W
Evening Court Numbers. lName of Ld. Evening Court Judges. Rooin No. I

Evening Court No. 1 (Central) Sh. Arvind Tomer, JMFC (NI Act)-07 17
.(ECTC) .
ilivening Court No. 2 (Central) Sh. Nishat Bangarh-JMFC~0l 16

I (ECTC)

Evening Court No. 3 (Central) Ms. Akshay Jain, Reliever JMFC 02
(ECTC)

._,_.____ _. l_g_i,_fi____ ___ ___. $_,__i%.__M7 g~__ii

Evening Court N0. 4 (Central) lSh. Ayush Shanna, Civil Judge-O4 l 36
(acre) it

invening emits. 5 (Central) I Sh. Akshay, Reliever nvrrc I 9
; (ECTC) ~
‘Evening Court No. 6 (Central) Ms. Nidhi Bala, JMFC-05 ll
(ECTC)

Evening Court No. 7 (Central) Ms. Mudita Gairola, Reliever JMFC 41
(ECTC) l
Evening Court No. 8 (Central) Sh. Arikit Solanki, JMFC-04 ‘ 37

Evening Court No. 9 (Central) Ms. Manya, JMFC (Mahila Court)-02 273

Evening Court No. 10 (Central) ii Ms. Preeti, IMFC-02 l 205 Extn. Block

Note I. Every Presiding Oflicer of Evening Court (ECTC) shall be assisted by his/her own court
stafi‘ consisting of Reader and one Orderly and the Presiding Oflicer of Evening Court
(Regulars) except ECTC shall be assisted by his/her own Court staff consisting of Reader, One
Stenographer/PA & One Orderly.In case the Reader of the Presiding Ofiicer of Evening Court
happens to be on leave, the Ahlmadl Asstt. Ahlmad shall assist the Presiding Ofiicer of Evening
Court. -

Note 2. It shall be the duty of the Orderly of the concerned Evening Court Judge to collect the

Peshi one day in advance and shall return the files in the evening after the Court work is over to

the concerned Ahhnad of the Evening Courts. In the absence of orderly, the Ahhnad of the

concerned Evening Court shall do this work.

Note 3. It is impressed upon the Ld. Judicial Ofiicer that they shall sign the fine statement on
daily basis before leaving the Court premises.



Court Judges or Court Staff, Sh. D K Slmrma, President, DBA, Mob. 9810224127,
Sh. Yajuvandra Chaudhary, Vice President Mob. 9013085800, Sh. Vikas Goyal, Hony.
Secretary, DBA, Mob. 8588827669, Sh. I-lirnanshu Khari, Member Executive
Mob. 9873784389 , Ms. Anita Sikdar, Member Executive, Mob. 9716762348 and
SI Sandeep Mathur, Chowki Incharge, Post Post, THC Mob. 9999178111 may be contacted
accordingly.

Note 6. In case of non reporting by any of the Ld. APP or Naih Court, the matter be

brought to the knowledge of Ld. Chief Public Prosecutor concerned by the concerned

Evening Traffic Courts.
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(I-Iarshita Mishra)
Chief Judicial Magistrate

Central District,THC, Delhi

No. ZS L’ ‘Q5’ ' all 9 (3 /CJM/Central/2026 Dated: ‘Q 'Y _\l7>. -H ‘ 5‘

Copy forwarded for information and necessary action to
The Ld. Registrar General, I-lon'ble High Court of Delhi, New Delhi
(Through Ld. Principal District & Sessions Judge, (HQ), Delhi)
The Ld. Principal District & Sessions Judge, All District.
The Ld. Officer Incharge, Pool Car. THC, Delhi.
The Officer Incharge, Admn. II & III, Central District, THC, Delhi with the request
to depute sufiicient staff (Reader and orderly) with Reliever JlV[FCs for smooth
functioning of Evening Courts during the month of October-2026.
The Commissioner ofPolice, Delhi.
The Ld. CJMs, All District.
The Oflicer concerned with the request to send the name of staificourt staff
alo ngwith details ofdays that they have attended/hold the Evening Court for the month
of October—2026 as per proforma, through their respective Court /ofiice directly to the
office of concerned Ld. Principal District & Sessions Judge so that payment of special
allowances is not delayed.
The Secretary, Delhi Legal Service Authority, Central and West District, Delhi.
The Administrative Civil Judge, Central District, Delhi
The DCP (Central, North) Delhi (Through the oficc of the Commissioner of Police,
Delhi.
The Director ofprosecution, Delhi
The Sr. Accounts ofiicer, Central and West District.
The A0 (J)/Branch Incharge, Administration Branch, Computer Branch, General Branch,
Care Taking Branch, Pool Car, Tl-l(‘.
The A O. (-7). Judicial Branch (Central & West District), Tis Hazari Courts, Delhi.
The AO (J)! Branch Incharge, CJM Office, West District, THC, Delhi.
The Secretary, Bar Association, Tis l-la7ari Courts, Delhi.
The PRO/APRO, THC, PHC, KKD. Rohini, Dwarka & Saket Courts, Delhi.
The A.O. (J)/Incharge, Evening Coun Cell! CJM Ofiice, THC. Delhi.

. Audit and Fine Section, Accounts Branch, Central & West District, THC, Delhi.
The Cashier, Cash Branch, Central & West District, THC, Delhi.
For uploading on LAYERS.
For uploading on centralized web-site through LAYERS.
PS to Ld. Principal District & Sessions Judge (HQ), Delhi.
Reader to CJM, Central & West District. Delhi.
Notice Board/Oflice file.

(Harshita Mishra)
Chief Judicial Magistrate

Central District,TI-IC, Delhi


